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(it can be refined or expanded by Commissioner) 
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proceeds are 
negotiated or realized, 

etc) 

Total 

N
o.

 o
f e

nq
ui

rie
s 

co
nd

uc
te

d 

N
o.

 o
f e

nq
ui

rie
s 

in
 w

hi
ch

 w
ro

ng
 P

M
V

 d
et

ec
te

d 

A
m

ou
nt

 o
f d

ra
w

ba
ck

 to
 b

e 
re

co
ve

re
d 

(in
 R

s.
 L

ak
h)

 

N
at

ur
e 

of
 g

oo
ds

 a
nd

 e
xp

or
te

rs
  i

nv
ol

ve
d 

 in
 m

is
-d

ec
la

ra
tio

n 

Ju
ris

di
ct

io
n 

 T
ot

al
 N

o.
 v

er
ifi

ed
  

N
o.

  i
n 

w
hi

ch
 

re
co

ve
ry

 r
eq

d.
 

A
m

t. 
(in

 R
s.

 la
kh

) 
 

to
 b

e 
re

co
ve

re
d 

T
ot

al
 N

o.
 v

er
ifi

ed
  

N
o.

  i
n 

w
hi

ch
 

re
co

ve
ry

 r
eq

d.
 

A
m

t. 
(in

 R
s.

 la
kh

) 
 

to
 b

e 
re

co
ve

re
d 

T
ot

al
 N

o.
 v

er
ifi

ed
  

N
o.

  i
n 

w
hi

ch
 

re
co

ve
ry

 r
eq

d.
 

A
m

t. 
(in

 R
s.

 la
kh

) 
 

to
 b

e 
re

co
ve

re
d 

T
ot

al
 N

o.
 v

er
ifi

ed
  

N
o.

  i
n 

w
hi

ch
 

re
co

ve
ry

 r
eq

d.
 

A
m

t. 
(in

 R
s.

 la
kh

) 
 

to
 b

e 
re

co
ve

re
d 

T
ot

al
 N

o.
 v

er
ifi

ed
  

N
o.

  i
n 

w
hi

ch
 

re
co

ve
ry

 r
eq

d.
 

A
m

t. 
(in

 R
s.

 la
kh

) 
 

to
 b

e 
re

co
ve

re
d 

 




